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Cantral Administrative Tribunal, Principal Bench

C.P.N0.287/2000 in
0.A.1572/1989
Naw Daihi, this the 2ist day of Novamber, 2000

on'ble Mr.Kuldip Singh,Member

H
Hon’'ble Mr. M.P. Singh, Member

Chatter Pal s/c Shri Raghubir Singh
R/o of/o Gaur Bhawan, Gali No 40,
Sadh Nagar-11,New Delhi ....Petitioner
{8y Advocate: Shri Yogesh Sharmal
Yersus

1. Shri S.P.Mahta

General Manager

Northern Rallway,Baroda House,

Mew Daihi
2. Shri D.V.Anand

Divisicnal Raiiway Manager,

Northern Rallway,

Sikaner (Raj.) . ...Respondents
{By Advocate: Shri R.L.Dhawan)

By Hon'ble Mr. Kuldip Singh., Member (J)

the patitioner

submits

that respondents have complisd with the directions of
the Tribunal in O.A.  1572/98 and he iz satisfied with
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the same Accordingly, C.P is dropped and notices
dischargsd
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{ M.P. Singh ) {
Mamber {(A)

uldip Sihgh
Member (J)
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